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ITEM NO.22 Court 4 (Video Conferencing) SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition (Civil) No.903/2021

ABHINAV THAPAR Petitioner(s)
VERSUS

UNION OF INDIA MINISTRY OF HEALTH AND Respondent(s)
FAMILY WELFARE GOVT. OF INDIA

Date : 05-01-2022 This petition was called on for hearing today.

CORAM
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
HON'BLE MR. JUSTICE A.S. BOPANNA

For Petitioner(s)
Mr. Krishna Ballabh Thakur, AOR

For Respondent(s)
Mr. Gurmeet Singh Makker, AOR

Mr. K.M. Nataraj, ASG

Mr. Sharath Nambiar, Adv.

Mr. Raghavendra S. Srivatsa, Adv.
Mr. Vatsal Joshi, Adv.

Mr. Subhranshu Padhi, Adv.

Mr. Amrish Kumar, AOR

Mr. Mahfooz Ahsan Nazki, AOR

Mr. Polanki Gowtham, Adv.

Mr. Shaik Mohamad Haneef, Adv.
Mr. T. Vijaya Bhaskar Reddy, Adv.
Mr. K.V. Girish Chowdary, Adv.
Ms. Rajeswari Mukerjee, Adv.
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Abhimanyu Tewari, AOR
Eliza Bar, Adv.

Diksha Rai, AOR
Ankit Agarwal, Adv.
Ragini Pandey, Adv.

Saket Singh, Adv.
Niranjana Singh, AOR

Surjendu Sankar Das, AOR
Sakshi Tibrewal, Adv.

Manish Kumar, Adv.

V.K. Shukla, Adv.

SPM Tripathi, Adv.

Sugam Mishra, Adv.

Jayanta Bhattacharyya, Adv.
Saket Gautam, Adv.

Beena, Adv.

Swagoti Batchas, Adv.
Satish Kumar, AOR

Tapesh Kumar Singh, Adv.
Pragya Baghel, Adv.
Pallavi Langar, AOR

Harshad V. Hameed, AOR
Dileep Poolakkot, Adv.
Ashly Harshad, Adv.
Muhammed Siddick, Adv.

Mrinal Gopal Elker, AOR
Abha Sharma, Adv.

Sachin Patil, AOR
Rahul Chitnis, Adv.
Aaditya A. Pande, Adv.
Geo Joseph, Adv.
Shwetal Shepal, Adv.

Shovan Mishra, AOR
Bipasa Tripathy, Adv.
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Vivek Kolhi, Adv. Gen.
Sameer Abhyankar, AOR
Yeshi Rinchhen, Adv.
Abhinav Mishra, Adv.
Nishi Sangtani, Adv.

S. Udaya Kumar Sagar, AOR
Sweena Nair, Adv.
P. Mohith Rao, Adv.

Vanshaja Shukla, AOR
Sajal Singhai, Adv.

Chanchal Kumar Ganguli, AOR

G. Indira, AOR
Habilila Nana, Adv.

Shubham Bhalla, AOR

Yajur Bhalla, Adv.

Deepak Samota, Adv.

Sumeir Ahuja, Adv.
Siddharth Srivastava, Adv.

Aravindh S., AOR
C. Rubavathi, Adv.

Krishna Kumar Singh, AOR
Sachin Jain, Applicant-in-person

Pukhrambam Ramesh Kumar, Adv.
Anupama Ngangom, Adv.
Karun Sharma, Adv.

Joseph Aristotle S., Adv.
Preeti Singh, Adv.
Nupur Sharma, Adv.
Sanjeev Kumar Mahara, Adv.

Archana Pathak Dave, Adv.
Deepanwita Priyanka, Adv.
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Alok Sangwan, Sr. AAG,

Sumit Kumar Sharma, Adv.

Anurag Kulharia, Adv.
Yashdeep Singh, Adv.
Monika Gusain, Adv.

Siddhesh Kotwal, Adv.
Ana Upadhyay, Adv.
Manya Hasija, Adv.
Pragya Barsaiyan, Adv.
Akash Singh, Adv.
Nirnimesh Dube, Adv.

Avijit Mani Tripathi, Adv.
Kynpham V. Kharlyngdoh, Adv.

Daniel Lyngdoh, Adv.
P.S. Negi, Adv.

UPON hearing the counsel the Court made the following

ORDER

1 Tag with Writ Petition (Civil) No 863 of 2020.

(CHETAN KUMAR)
A.R.-cum-P.S.

(SAROJ KUMARI GAUR)

Court Master
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